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SHRI JAGANATH RAO : JJ Colony is
one of the unauthorised colonies which have
come up some years ago and if I am correct,
the Delbi Administration wanted to regul-
arise it. May I know what has happened
to that ?

SHRI L. K. GUJRAL : | understand,
the colony which my friend refers to is JJ
colony. In this originally plots of 80 sq.
yards were allotted to the juggi-Jhompri
dwellers ; but than later on they passed over
to people who were unauthorised. We have
initiated action against them.

WRITTEN ANSWERS TO QUESTIONS

Legislation Regarding Use of Defence
Forces in AID of or in Foreign

countries
*904. SHRI SHYAMNANDAN
MISHRA : Will the MINISTER OF DE-

FENCE be pleased to state :

(a) whether in terms of Article 53 (2)
of the Constitution of India as also the
recommendations of the Administrative
Reforms Commission’s Study Team on
Defence Matters, Government propose to
regulate by law the exercise of Defcnce
Forces and especially the employment of

Defence Forcees in aid of or in a foreign A

country ; and :

(b) if so, when Government propose
to introduce such a legislation ?

THE MINISTER OF DEFENCE (SHRI
YAGIVAN RAM) : (a) and (b). There is no
proposal under consideration of Government
as coate np atzd by th: Ho1'ble M:mber.

JULY 5, 1971

Written Answers 36

TAT AT gy fadw A W
ferezsroww

#906. =t vy wow Afwwr : =T
T At g Fa A O F e

(%) 30 arder, 1971 & waT gT
fog® & a5t & DT I AT T
oy focamw fw 3§ ), Qs
fareewowe & azedi & T #@T E, A P
fe e &Y A AT a9 I aEM
ITE | AT ; W

(¥) &8 R AW o g fead
fasht war e FY g ?

TAT /A (S S TW) ¢ ()
o (@) go uwfaa Y or Wi d

3T gaT ¥ 92 9T <@ &

Eradication of Dental Decay among Children

*907. SHRI M. KATHAMUTHU ¢ Will
the Minister of HEALTH AND FAMILY
PLANNING be pleased to state :

(@) whether Government are aware

that dental decay among children is on the
increase ; and

(b) if so, the measures taken to eradi-
cate dental decay ?

THE MINISTER OF WORKS AND
HOUSING AND HEALTH AND FAMILY
PLANNING (SHRI UMA SHANKAR
DIKSHIT) : (a) and (b). Iaformation is
being colletcedt from the State Governments
and will be_laid on the Table of the House.

Setting up of Fertilizer Plants based
on Imported Ammonia.
+912. SHRI INDRAJIT GUPTA :
SHRI DEVINDER SINGH
. GARCHA
Will the Minister of PETROLEUM
AND CHEMICALS be pleased to state :
(a) whether Government have now

decided to permit setting up of fertilizer
plants based on imported ammonia ;





